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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

OA No. 1218/2024

In the matter of:
Jagroop Singh Surjewala ...Applicant
Versus

State of Haryana and Others ...Respondents

Reply by way of Affidavit of
Gurmeet Singh Executive
Engineer, Public Health
Engineering Department Narwana,
District Jind (Haryana) for and on

behalf of respondent no. 6.

"RELIMINARY SUBMISSIONS:

1. That the deponent is posted as Executive Engineer in the
Public Health Engineering Department Narwana, District Jind,
Haryana and is well versed with the facts of the case who is
filing the present reply by way of affidavit for and on behalf of

respondent no. 6 in the present OA.

N

That the present Original Application under section 14 of the
National Green Tribunal Act, 2010 has been filed with a prayer
for directing the answering respondent and other

authorities/officials to take remedial steps with respect to the
Solid Waste Management and Sewage Management in

Narwana Town, District Jind, Haryana.
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3. That in regard to the relief being claimed by the present
applicant, it is most respectfully submitted that the answering
respondent/Public Health Engineering Department, Haryana
is performing its duties with due diligence and for some reason
or the other, for a certain period there was some problem of
sewer overflow in some areas of Narwana Town, but
appropriate action was being taken and as of now the sewerage
overflow and sewerage treatment is being done properly in the
town and there is no overflow of sewerage and appropriate
measures have already been taken in the town and Sewage
lines and Sewage Treatment Plants are operational and
functional in the town.
4. That it is most respectfully submitted that there is no sewage
overflow in the area of Subhash Nagar, around the Electricity
Board Office and around KM Government College. The sewage
lines along the National Highway which was blocked during
the widening of the road and due to work in progress regarding

widening of the road, out of total length, approximately 70%

sewer line has been cleared and now sewer line is working and
functioning properly and further cleaning of remaining sewer
line is already in progress. Meanwhile temporary pumping
system installed on sewage line at Vishawkarma Chowk and
sewage line is working/functioning properly and smoothly.As
on today no overflow of sewerage line is there in the adjoining
area along the National Highway.Ilt is most respectfully
submitted that the open drain in the town is under the
jurisdiction of Municipal Council/Committee.Apart from this
there are total 03 Sewage Treatment Plants (STPs} i.e. 3.50

MLD at Jind-Patiala Road, 3.75 MLD at the Dharodi Road and
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2.00 MLD at Dablain Road, all the above 03 no.s STPs were
initially constructed on Moving Bed Bio Reactor (MBBR)
technology but as of now the above STPs are upgraded as per
norms of HSPCB and upgradation of 02 STPs are completed
and now they are complying with the norms of HSPCB.
Further, the upgradation of STP 2.00 MLD has been completed
and STP is under trial and run period. It is also submitted that
construction of 5.00 MLD STP of Sequential Batch Reactor
(SBR) Technology at Dharodi Road, Narwana Town is also
under progress. |

That it is submitted that the samples were taken by HSPCB for
3.50 MLD and 3.75 MLD STP under sub section (3) of secticn
53 of the Water (Prevention and Control of Pollution) Act, 1974
(06 of 1974) on different dates and the Board Analyst had
found the above samples to be as per norms of HSPCB. The
copies of reports dated 09.10.2024, 05.11.2024, 21.11.2024
issued by the Board Analyst of HSPCB Haryana are annexed
herewith as Annexures R/6-1 to R/6-3 respectively.

That it is also brought to the kind notice of this Hon’ble Court
that from the recent photographs taken on 19.12.2024 in
different locations/parts of Narwana Town, It is clear that as of
now, there is no sewerageoverflow and the appropriate
measures are being taken. Thus there is no violation on the
part of answering respondent department as Annexure R-

6/4(Colly).

. That apart from this, another important aspect of the matter

is, that Treated waste from the STPs is supplied through

effluent inlet channel to the farmers for agriculture purposes,

but during the rainy season, there was some difficulty
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regarding sewerage overflow in the Narwana Town, for
resolution of the same, an estimate of detailed project report
for improvement of sewerage system and laying of sewerage
network in various colonies of Narwana Town has been
technically sanctioned by the Engineer-in-Chief, Haryana,
Public Health Engineering Department Panchkula vide memo
no. HEWP/FY2023-24/T-23788 dated 01.05.2023. A work has
been allotted against the above said estimate for laying of
treated effluent line from STP to Kaithal No. 2 drain for approx.
Length of 27 km. Out of which 5 km. length of pipe line has
been laid and the remaininglength of pipe line is to be laid
along the N.H. 352. In this regard the permission from the
NHAI has been obtained and the permission from forest
department has already been received for 1st stage. The
payment for 1st stage clearance has been made and after

eceiving the final approval, work for laying of balance pipe line

will be started. Tentative period for completion of aforesaid
work i1s within 10 months. Thus the said work is already under
progress, and after completion of this project, the problem of
sewerage during rainy season is likely to be resolved
permanently.

That it is also appropriate to mention here that the answering
respondent department is performing its duties with due
diligence and as there has never been any willful violation of
any norms and during the performance of duties, the
answering respondents have never done anything wrong or
against the norms. During the progress and development
works being carried out by different departments, sometimes

there is blockage in the sewerage line and the same is
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immediately taken care of and removed by the answering

respondent department and the works of proper maintenance

of Sewage Treatment Plants and sewerage line is carried out in
accordance with law on the part of answering respondent
department.

9. That various provisions of the Water (Prevention and Control of
Pollution) Act, 1974 and other statutory norms are being duly
complied with on the part of answering respondent department
and as submitted here in above, samples were taken for
analysis and as per analysis, those were found prescribed
limits.

16; That in view of the aforesaid, since the answering

respondent department is performing its duties as per the

norms, in compliance of the Water (Prevention and Control of

Pollution) Act, 1974 as well as the other acts, with due

diligence. Therefore there is no violation on the part of

answering respondent department thus the present OA is
liable to be dismissed qua the answering respondents.

REPLY ON MERITS:

1. That the contents of paral of the O.A. in regard to residence of
applicant are matter of record. However, there is no violation on
the part of answering respondents department and as
submitted. The preliminary submissions, the present OA is
liable to be dismissed qua the answering respondent department
and no cause of action has arisen in favor of the applicant
against the answering respondent department.

2. That the contents of para2 of the O.A. are related to Municipal

Council Narwana i.e. responded no. 5.However the position in
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regard to sewerage treatment and sewerage linehas already been

explained in the forgoing paras.

. That the contents of para3 of the O.A. in regard to overflowing

garbage to a big dumping site, surrounded by the religious
places and remaining contents regarding the garbage collection
at different points is related to Municipal Council respondent
no. 5. However in regard to sewerage treatment plant and
sewerage line, the position has already been explained in the

forgoing paras.

. That the contents of para4 of the O.A. are related to Municipal

Council respondent no. 5.

. That the contents of para 5 of the O.A. regarding Solid Waste

Management Rules, 2016 which is within the jurisdiction of

& \Municipal Council respondent no. 5.

6,/ That the contents of para6 of the O.A. are related to Municipal

3.0 JAN 205

Council and appropriate reply can be submitted on the part of

respondent no. 5 only.

. That the contents of para 7 of the O.A. are regarding Solid

Waste Management Rules, 2016 and its alleged violation by the

Municipal Council can be responded by the respondent no. 5

only.

. That the contents of para8 of the O.A. are in regard to violation

of environment norms including Solid Waste Management
Rules, 2016 and the Water (Prevention and Control of Pollution)
Act,1974.1t is most respectfully submitted that the reply in
regard to the violation of Solid Waste Management Rules, 2016
can be submitted by the Municipal Council and the appropriate

reply in regard to alleged violation of Water (Prevention and




64
@

Control of Pollution) Act,1974 has already been submitted in the
forgoing paras which may kindly be read as a reply to this para.

9. That the contents of para9 of the O.A. in regard to issue of
choking of sewerage line of habitable area in the Narwana town
and specifically the area which falls before the bus stand known
as Subhash Nagar and before the Electricity Board Office in and
around KM Govt. College, the detailed reply submitted in the
forgoing paras as well as in the preliminary submissions may
kindly be read as a part of reply to this para. For a certain
period, due to development work being carried out in the town,
790 JAN 'I_Q'E) there was some choking of sewage line which has been removed

and as of now there is no blockage/choking or overflow of

sewage in the Narwana Town. The photographs taken on dated

HAL
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19.12.2024 are recent photographs whereby no sewage overflow

or choking has been seen and the answering respondent

department is performing its duties with due diligence.Detailed

reply submitted in the forgoing paras as well as in the

}/ preliminary submissions may kindly be read as a part to this

para.

10. That the contents of paralO of the O.A. in regard to
upgradation, construction of National Highway are matter of
record and the sewerage system on one side was dismantled due
to development work carried out by the National Highway
Authority, however as of now the sewerage line has been
restored by the answering respondent department and as
submitted in the forgoing paras as well as in the preliminary
submission, as on today there is no overflow or blockage in the
sewage line which has been removed and carried out after

completion of development work as of now. Detailed reply
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submitted in the preliminary summations as well as in the
forgoing paras may kindly be read as a part to this para.

L1 That the contents of parall of the O.A. in regard to laying
and maintenance of sewage work with the Public Health
Engineering Department Narwana (PHED) is matter of record
however as of now there is neither any overflow nor any
blockage within the Narwana Town. Detailed reply submitted in
the preliminary summations as well as in the forgoing paras
may kindly be read as a part to this para.

12. That the contents of para 12 of the O.A. are formal,
however it is most respectfully submitted that the answering

respondent department has taken all the measures for

/Gl aPs CHAKAL

¢

kindly be read as a reply to this para. The reply of sub-paras of
grounds is being submitted as follows:-
GROUNDS
A. That the contents of para A are matter of record in regard
to guidelines and directions issued by this Hon’ble
Tribunal in the judgment cited as Almitara H Patel versus
Union of India, regarding Solid Waste Management Rules,
2016, however, as submitted in the preliminary
submissions and foregoing paras, the answering
respondent department is performing its duties with due
diligence.
B. That the contents of para Bare matter of record however, it
is made clear that the answering respondents is

performing its duty with due diligence. Detailed reply
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submitted in the forgoing paras as well as in the
preliminary summations may kindly be read as a reply to
this para.
. That the contents of para C of O.A.in regard to schedule I
of Solid Waste Management Rules, 2016 is matter of
record.
. That the contents of para D of the O.A. are wrong hence
denied. There is no violation of the Water (Prevention and
Control of Pollution) Act, 1974 on the part of answering
Respondent and as submitted in the forgoing paras as well
as in the preliminary submissions, for a certain period,
the sewerage had choked and overflowing due to
development work being carried out in the town however
the same has now been cleared and as of now there is no
overflow of sewage and thus STPs and sewage line are
being maintained properly and are functional. Detailed
reply submitted in the forgoing paras as well as in the
preliminary submission may kindly be read as a reply to
this para.
. That the contents of para E of the O.A. are denied being
incorrect.There was some difficulty being faced by the
residents of the town due to development works being
carried out during the construction of national Highway in
Narwana City but after the completion of development
work, sewage treatment plants and sewage line has been
checked and it is functioning properly. Detailed reply
submitted in the forgoing paras as well as in the
preliminary summations may kindly be read as a reply to

this para.
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LIMITATION
That the contents of para regarding limitation are denied
for want of knowledge.

PRAYER

That the prayer clause of the O.A. is wrong hence denied.
The answering respondent department has been
performing its duties with due diligence and in accordance
with law.There is no violation of the Water (Prevention and
Control of Pollution) Act, 1974 by the answering
respondent department. In view of the aforesaid
submissions, the present O.A. qua the answering
respondent may kindly be dismissed.

DEPONENT

(Gurmeet Singh)

g xecutive Engineer Public
Health Engineering Division
Narwana.

PLACE- New Delhi
DATED: 30.01.2025

Verification:- J 0 JAN 2075 |

Verified that the contents of the O.A. in para no. 1 to 10 of the
preliminary submissions and the para no. 1 to 12 of the reply on
merits are true and correct to the best of my knowledge and as per
the official record which are believed to be true and correct. No

facts of it is false and nothing has been concealed therefrom.

,v_’f'fTEST;P ~ DEPONENT
APS CHAHAL No44
NOTARY t='AMcma.n_4fz1
30 JAN 20725 (Gurmeet Singh) '
PLACE- New Delhi Executive Engineer Public
DATED: 30.01.2025 Health Engineering Divisicn

Narwana.
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* Type of Sample: Legal t‘\\ }

Dated:- 09.10.2024

certi )
ify that ) Neeraj Bala Boarg Analyst duly appoin

(Prevention and Contro| of Poll
sample on the 28" day of se

024, collected by Sh, Anil_Kumar, 5¢.Bd; 27" day of |
september, 2024 of M/s 3.5 mL TP, Pati g

nd_for analysis,

ted under sub section

(3) of section 53 of the Water
ution) Act 1974 (06 of 1974), received 5

Further certify that | haye analyzed the

- above mentioned sample on 28"
.2024 - X
september-2024 to QLQQQQ_LM%d declare the result of analysis to be as follows:

sr.No, Parameter Name Resuit

Result Umit  Test Method
1. Sample Code 2282 . 2283
2. Sample Collected from Inlet of STP Outlet of STP
3. Color Blackish Colourless -
4. Odour Bad Odourless -
5. pHvalue at 25°C 7.09 7.36 5.5-9.0  APHA4500-He (B)
6. Biological Oxygen Demand {mg/1) 120.0 6.8 10 15:3025(Pars-44)
7 Chemical Oxygen Demand (mg/l) 412.0 36.0 50 APHA 5220 (8)
8. Total Suspended Solids mg/i 135.0 13.0 20 APHA 2540 (D}
9 Oil and Grease (mg/l) 145 BDL{DL=2) 10 APHA 5520-8
10.  Conductivity at 25°C (uS/em) 374.0 267.0 - 15:3025(Part-14)
11, Total Nitrogen (mg/l) 9.56 ND 10 i

i ipt was as follows:
The Conditions of the seals, listening and container on receip
Container had its seal found intact and in order, slip on the container had the signature of the
"epresentative of the industry and the Board.
Sgned this 09" day of October,2024
Haryana State Pollution Control Board Laboratory,

€13, Sector-06, Panchkula, Haryana ‘—:ﬂ -
4 Board Analyst

Th tary, HSPCB, Panchkula i itted for testing.
(Cto Re;i:‘:: g?fri::cjri:d ryThis test report relate only to the particular sample submi .

*v*Eng ﬂmw."
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= Form J
“ || (ree Rule i)

Report No-1178 Type of Sample Legal Dated:- 09.10.2024
P hetoby cortiny e pral Bala 4aard An Viyst duly appointed ander sub section
Y osection 5% of the Water (Proges ' ¢ !

al ol Pollution) Act 1974 (06 0" 1974), recorved 4
the 28" day of seplember, 2024, <oliecren Oy Sh. Anil Kumar, Sc.Bdstey 27" day of
September, 2024 0t M/s 3.75 MLD STP, Dharodl_ﬂoaﬁ,,ﬂqmgngdﬂlgi for analysis

Further cernity 1har have analyzed the above mentioned sample on 23:

Seatember-2024 to 09' October 2024 - 4y, are the resyit of An3lysis to be as foliows

> No  Parameter Name Result Result Limit Test Method
Sempie Code 2190 2281
Sample Collected from Inlet of STP Outlet of STP
Culor Blackiyn Coiourless
i Caour Bad Ddourless
b) PH vaiue at 25°C 6.90 716 5590  Armass00 we g
(o) Biological Oxygen Demang {mg/1) 135.0 68 10 1§ 302%Pan 44)
Chemical Oxygen Dernand {mg/i) A48 0 360 50 APMA 5220 12
VLe Sue 1Ge0 S0ngs iy 1650 110 20 AFMA 2340.G
! 01 and Grease in &) 2258 30L{DL-2) 10 APHA 5570 B
10 Lonductiaty at 25°C {us/cm) 36200 21400 53025 Pare 14,
Total Narogen (mg/1) 1044 ND 10 8302534

The Cunations of the $€a's. asten.ng and canainer on rec et was as foliows

Container had i< seal found fitacl ano i order, shp on the container had the signature of the
representative of the ndustry and the Boarg
Sgned this 09" day of October,2024
Haryana State Poliutian Control Baard Laboratary

36710106 Pancnaula Haryana N Elg 2
The Member Secretary #SPCH vy Chegia Board Aﬂlyst
“LtoRegona Office Jind  This 1o repGrt relate only 1o the particular sampie submitted for testing

"tEnd of tra Repory* e
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Type of S'nmplc:
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Asstt./

Form J

(See Nule 36)

Legal

Avvexywre £ -6 /3

4

Fyeg.,

Clet - - 1/ DEO-
o T
Datdd:- 05.11.2024

I'hereby, certify that | Neera] Bala Board Analyst duly appolnted under sub section
(3) of section 53 of the Water (Prevention and Control of Pollution) Act 1

sample on the 25" day of October, 2024, collected by sh, Ani| Kumar, S¢.B dated 24" day of October,

2024 of M/ 3,75 MLD STP, Dharod Road, Narwana, Jind for analysls,

Further certily that | have analyzed the above mentioned sample on 25*

974 (06 of 1974), received 2

October-2024 to Q&Nnm_g_ﬂmand declare the result of analysis to be as follows:

sr.No.  Parameter Name Result Result Limit Test Method
1. Sample Code 2614 2615
2. Sample Collected from Inlet of STP  Outlet of STP
3. Color Blackish Colourless
4. Odour Bad Odourless
5. pHvalue at 25°C 7.20 7.39 5.5-9.0 APHAAS00-H+ (B)
6. Biological Oxygen Demand (mg/l) 210.0 7.2 10 15:3025(Part-44)
7. Cheimical Oxygen Demand (mg/l) 7280 48.0 50 APHA 5220 {8)
8. Total Suspended Solids mg/I 688.0 14.0 20 APHA 2540 (D)
9. Qil and Grease (mg/1) 235 BDL(DL=2) 10 APHA 55208
10. Conductivity at 25°C (uS/cm) 1799.0 3320.0 15:3025(Part-14)
11 Total Nitrogen (mg/i) 13.52 ND 10 15 3025-34

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order, slip on the container had
fepresentative of the industry and the Board.

Signed this 05" day of November,2024
Haryana State Pollution Control Board Laboratory,
C-11, Sector-06, Panchkula, Haryana

To

CCto Regional Office: Jind. This test report relate only to the particular sample submitt

The Member Secretary, HSPCB, Panchkula

"

*ind of the Report**++

the signature of the

nop balo
Board Analyst

ed for testing,

\«
\

@
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g FOrmU e aeea e
//( e yﬁ") seehulezs)  ASStt./Clerk, DEO-1/DEq,
é; % ?‘_MpcofSample: Legal ' D :

Dated:. 05.11,7
pid
w

;“

 hereby, centify that | Neera] Bala Board Analyst duly appointed under sub secyiq,

53 of the Water (Preventlon and Control of Pollution) Act 1974 (06 of 1974), received 5
."'oﬂ
i’ he 25" da ctober, 2024, collected by Sh, Ani) Kumar Sc.B dated &m@%
oL
-

5 MLD STP, Patiala Road, Narwana Jind for analysls,
_.J'gm,lli}——

Further certify that | have analyzed the above mentioned sample on 25"
ﬁ‘im to 05" -November-2024 and declare the result of analysls to be as follows:

vo. Parameter Name
Mo

Result

Result Result Limit  Test Methad
1 Sample Code 2612 2613

L Sample Collected from Inlet of STP  Qutlet of STP

3. Color Blackish Colourless -

4. Odour Bad No Odour -

5 pHvalue at 25°C 7.10 7.25 5590  apHassooms(p)

6. Biological Oxygen Demand (mg/l) 130.0 6.8 10 15:3025(Part-4<)

7. Chemical Oxygen Demand (mg/!) 428.0 36.0 50 APHA 5220 ()
8. Total Suspended Solids mg/| 256.0 13.0 20 APHA 25¢0 (D)
9. Oiland Grease (mg/1) 285 BOL(DL=2) 10 APHA 5520 8
10.  Conductivity at 25°C (uS/em) 1970.0 38200 15:3025(Part-1¢)
11. Total Nitrogen {mg/1) 12.42 ND 10 153025-34

The Conditions of the seals, listening and contatner On receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Boarg.
Signed this 05™ day of November,2024
Haryana State Pollution Control Board Laboratory,
C-11, Sector-06, Panchkula, Haryana
To

e
The Member Secretary, HSPCB, Panchkula Board Anllyst
CCto Regional Office: Jind. This Lest report relate only 10 the particular sample submitted for testing

f*rind el the Repant e
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- Form )

| II See Rule 36}

Report No-1466 Type of Sample Legal Dated: 21.11.2024

thereby certify that | Neera] Bala Board Analyst duly appointed under sub section
ot section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974}, recowed a
vipte on the 15" day of November, 2024, collected by Sh. Anil_ Kumar, Sc.B dated 14" day of
November, 202401 M/s 3.75 MLD STP, Dharodi Road, Narwana, Jind for analysis
Further certfy that | have analyzed the above mentioned sample on 15"

November-2024 to 21! -November-2024 and declare the result of analysis to be as follows

St No.  Parameter Name Result Result Lmit  Test Method
1 Sample Code 2850 2851
Sample Collected from Inletof STP Outlet of STP
Colon Blackish Colourless
- Qagur fad Qoourless
pH value at 25°C 712 700 5590  amasioa.
Biological Oxygen Demand (mg/) 1550 75 10 153015 Purt24)
7 Chemicsl Oxygen Demand (mg/1} b P a8 0 50 APMASIIQ (8]
Total Suspended Sohds mp/! 2680 i30 20 APMA 1343 (5
01 and Grease (mg/i) 195 BDL(DL=2] 10 APIA 3508
10 Conguctivily at 25°C (uS;cm) 18940 23100 15 1028¢Pan 38
11 Total Nitrogen (mg/i) 12.48 ND 10 %3025~ M4

The Conditians of the seals, listening and contamer onreceipt was as follows

Container »aa s seal founa 1ntact and in order siipan the conta‘ner had the signature of the
represernitative of the industry and the doarg

Signed this 21" day of November,2024
Haryana State Poilution Control Board Lanaratory,
C 11, Sector 06, Panchkula, Haryana

-
To o
The Member Secretary, KSPCB, Punchkula eoard'A—,] lyst

(0w Regional Office Jind. This test e0o0t rlate aniy to the particular sampie submitted far testing.

STtEAG uf g Repiyhot e
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Report No-1464

osection 53 af the Water (Preven

Yy

November, 202401 M/s

November-2024 to 21™

No

P hereby, certify th

Parameter Name

Sampie Code

Sample Collected from

Color

Odour

PR value a1 25°C

Biofogical Oxygen Demand imp/!
Chemical Oxygen Demand (mg/
Total Suspended Solids mg/l

Ol and Grease (mp/1)
Conductivity at 25°C (uS/cm)

Total Nuitrogen (mg/i

The Conditions of the seais, hstening
Container had its

ton
uor
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Form J

(508 Rule 36)

Type of Sample Legal Dated:- 21.11.2024

I Neerag Bala Hoard Anaiyst duly appointed under sub section

and Control of Pollution) Act 1974 {06 of 1974, received a

¢ on the 15" day of November, 2024, coliected hy Sh._Anil Kumar, S¢.B dated 14" day of
3.5 MLD STP, PHED, Patlala Road, Narwana, Jind_for analysis

Further certify that

I have enalyred the above mentioned sample on ]}_'_"

-November-2024 and deciare the result of analysis to be as follows

Resull  Result Umit  Test Mothod

2846 2847

nlet of STP Outlet of STP

Blackish Calourless

Bad Odourless

657 6.90 5590  srmassmnen
1300 76 10 1 332 48
482 0 440 50 A4TA 8220 ()
1940 14,0 20 APMA 2840 (D
22.5 BOL(DL=2) 10 APNASSIO
1615.0 510.0 8 (et 14
892 ND 10 153028 3¢

ang container on receipt was as follows

seal found intact and in order, slip on the tontainer had the signature of the

‘epresentative of the industry and the 8oargd
Sgned this 217 day of November, 2024

Haryang State Poliutson Cantrol Bo

C 11 Sector-06, Panchiuta Haryaria

ard Laboratory

— o
The Member Secretary. HS2( B, Panchkula Board Ana

-0 1o Regionai Office Jind. This test report relate only 1o the particular sample submitted for testing.

T ol ihe Aegon® et
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ANNEXURE R-6/4(colly)

= [ GPS Map Camera
Narwana, Haryana, India
Narwana Rd, Housing Board Colony, Narwana, Haryana
126116, India
Lat 29.592049° Long 76.128468°
19/12/24 12:47 PM GMT +05:30

< _ A% b T3 gt

=3 GPS Map Camera

- :
Narwana, Haryana, India
New, Bus Stand Rd, Housing Board Colony, Narwana,
Haryana 126116, India
Lat 29.5928° Long 76.128078°
19/12/24 12:49 PM GMT +05:30
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Narwana, Haryana, India

Prem Nagar, Jind, Nh-71, Patran Narwana Road, Narwana,
Housing Board Colony, Narwana, Haryana 126116, India
Lat 29.689429° Long 76.12992°

19/12/24 12:37 PM GMT +05:30
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Narwana, Haryana, India

Prem Nagar, Jind, Nh-71, Patran Narwana Road, Narwana,
Housing Board Colony, Narwana, Haryana 126116, India
Lat 29.589734° Long 76.129787°

19/12/24 12:40 PM GMT +05:30
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Narwana, Haryana, India

H4rh+2v2, Housing Board Colony, Narwana, Haryana
126116, India

Lat 29.589946° Long 76.129675°

19/12/24 12:40 PM GMT +05:30
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Narwana Rural, Haryana, India

JA46g+959, Narwana Rd, Barsi Patti, Narwana Rural,
Narwana, Haryana 126116, India

Lat 29.611267° Long 76.125391°

19/12/24 03:17 PM GMT +05:30
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Narwana Rural, Haryana, India
JA46g+959, Narwana Rd, Barsi Patti, Narwana Rural,

Narwana, Haryana 126116, India
Lat 29.611277° Long 76.125393°
19/12/24 03:17 PM GMT +05:30
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Narwana, Haryana, India

Ja44g+967, Barsi Patti, Narwana,
Lat 29.605464° Long 76.12576°
19/12/24 03:14 PM GMT +05:30
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Narwana, Haryana, India

Nh 52, Barsi Patti, Narwana, Haryana 126116, India
Lat 29.602348° Long 76.125988°

19/12/24 03:08 PM GMT +05:30
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Narwana, Haryana, India
J44g+967, Barsi Patti, Narwana, Haryana 126116, India
Lat 29.605544° Long 76.125747°

19/12/24 03:14 PM GMT +05:30
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Narwana, Haryana, India
Dharam Singh Colony, Jind, Nh-71, Patran Narwana Road,
'y S Narwana, Barsi Patti, Narwana, Haryana 126116, India
“Li{:x i 5 “ 40 Lat 29.602349° Long 76.125937°
GOC_)gile Fﬁg Y 19/12/24 03:09 PM GMT +05:30
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Narwana, Haryana, India

Near Old Escort Ejency, Barsi Patti, Narwana, Haryana
126116, India

Lat 29.603752° Long 76.125822°

19/12/24 03:11 PM GMT +05:30
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Narwana, Haryana, India
Nar Bsnl Telephone Exchange, Patiala Road, H4wg+3hp,

Prem Nagar, Narwana, Haryana 126116, lndla
Lat 29.5952° Long 76126594°
19/12/24 03:03 PM GMT +05:30

& GPS Map Camera

Narwana, Haryana, India
Prem Nagar, Jind, Nh-71, Patran Narwana Road,

Narwana, Prem Nagar, Narwana, Haryana 126116, India
Lat 29.59459° Long 76.126772°
19/12/24 03:08 PM GMT +05:30
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Narwana, Haryana, India

H4vg+9ww, Hanuman Nagar;-Narwana, Haryana
126116, India

Lat 29.69343° Long 76.127355°

19/12/24 03:00 PM GMT +05:30
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Narwana, Haryana, India

Narwana Rd, Prem Nagar, Narwana, Haryana 126116,
India

Lat 29.593608° Long 76.127315°

19/12/24 03:01 PM GMT +05:30
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Narwana, Haryana, India
Narwana Rd, Prem Nagar, Narwana, Haryana 126116,
India
Lat 29.5694069° Long 76.127097°
19/12/24 03:02 PM GMT +05:30
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Narwana, Haryana, India

Narwana Rd, Prem Nagar, Narwana, Haryana 126116,
India

Lat 29.593609° Long 76.127309°

19/12/24 03:01 PM GMT +05:30
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Narwana, Haryana, India
HA4vh+53m, Near New Bus Stand, Hanuman Nagar,
Narwana, Haryana 126116, India

Lat 29.692983° Long 76.127654°
19/12/24 02:57 PM GMT +05:30

Narwana, Haryana, India
HA4vh+34r,near, New, Bus Stand Rd, Hanuman Nagar,

Narwana, Haryana 126116, India
Lat 29.5692502° Long 76.127996°
19/12/24 02:53 PM GMT +05:3
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Narwana Haryana Indla

Nh 52, Hanuman Nagar, Narwana, Haryana 126116,
India

Lat 29.588698° Long 76.129981°

19/12/24 02:40 PM GMT +05:30
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Narwana, Haryana, India
Nh 52, Hanuman Nagar, Narwana, Haryana 126116,

India
Lat 29.588733° Long 76.129998°
19/12/24 02:40 PM GMT +05:30
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* " [0 GPS Map Camera
Narwana, Haryana, India
5% HaAwf+4rc, Prem Nagar, Narwana, Haryana 126116, India
SRy Lat 29.693725° Long 76.127576°
i "@&;ii 19/12/24 12:51 PM GMT +05:30

S Map Camera a

Ground Floor, New, Bus Stand Rd, Housing Board Colony,
Narwana, Haryana 126116, India
Lat 29.593216° Long 76.127853°

' 19/12/24 12:49 PM GMT +05:30
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Narwana, Haryana, India o
H4vh+233, Narwana Rd, Hanuman Nagar, Narwana,
Haryana 126116, India
Lat 29.590339° Long 76.129333°
% 19/12/24 12:42 PM GMT +05:3
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Narwana, Haryana, India
H4rh+6q4, Housing Board Colony, Narwana, Haryana
126116, India
B Lat 29.590613° Long 76.129261°
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Narwana, Haryana, India

Ram Nagar Gali Number 2 Jaat Land Opposite New, Bus Stand,
Housing Board Colony, Narwana, Haryana 126116 [gTe|F]

Lat 29.6923156° Long 76.128326°

19/12/24 12:47 PM GMT +05:30
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Narwana, Haryana, India

Ram Nagar Gali Number 2 Jaat Land Opposite New, Bus Stand,
Housing Board Colony, Narwana, Haryana 126116, India

Lat 29.592526° Long 76.128214°

19/12/24 12:48 PM GMT +05:30
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